
FORM A
Pt•uc

6 of Bærd
for Pc-sots) 2016)

FOR THE OF THE CREDITORS OF
KUMAR PROPACK PRIVATE LIMITED

RELEVANT P ARTE'&ARS

Limited
Date

is 
recisered

No. : Limited

A'&-ess ef the registered e.tfi•ce and
(if any) et-

connec.cement in

E.sinaze•d Ole of of insolveocy

and ot-
insoåveocy Ring as inter-in

9. Ad&ess ed e-mail of the interim
resolution mofessionai- registered uith
the Board

10. Address and e-mail to •sed
&Sith interim

resolution fessional
Last fcr submission of clairs
Classes of crestot-ss if Ely, un&r clause
(b) of sub-sectiQN7 (6.A) of section 21,
ascerzirted by the interim resolution
—oot-essioaa!

13. Natnes of IrsoÄency Professionals
identified to act as Authorised
Representatfie of creditors in a class
(Three narnes for ech class)

14. (a) Relesant Forms and
(b) Details of authorized

Aes are 2&zilable at:

2016
Rep.-sec

Duplex-92- th Phase. He:riuse Uiayan. k&Jma
JMisSet.Wr. Singhbhu;s Jharkhand• 83 IOOS

Oakr Oted 13 J'dy 2022 recesed as 1 S

2023 ( I uy from o'

Rashni Aura-alla (Reestratioa No
P0146120iS-201V122Si)

Registered address: - 7410 Lala Babu Shire Ræd,
Belurmuh, Heur±-711202
Email Ad&ess — rshmiGka I oa sahcxyco-in

7th Floor, 714- Marshall House. 33' I N.S Road,
Kolkata-700001
Err•il:

30th July, 20"

Name class (es): Not Applicable

2. 

1. 
2. 

Not Applicable

Web link: https:hibbi-gov.in. tdownloadform.html
Not Applieble

Notice is hereby gi'sen the National Company Tribunal. Kolkæa has ordered the commencement of
c..ora:e irsohency resolution process of us. Kumar Prepack Private Limited as on Wednesday,

Jul>L 2022(0Cder received on 1502022).
The creditors ot- Kuznar Propack Private Limited are hereby called upon to submit their claims with on

&fore n',ursday. July. 2022 to the interim r—oluzion Fofessional at the address mentioned against entry
No- 10.
The financial creditors shall submit their claims by electronic means only. All other creditors may
submit the claims •.sith proofin person, by or by electronic means.
A financial creditor belonging to class,as listed against the enrv No- 12, shall indicate its choice of authorised
regresenzzive from among the three insolvency professionals listed against entry Noel 3 to act as authorised
representati've of the class [specih, class] in Form CA.

Submission ot- tuse or misleading proofs of claim shall attract Fnajtiß.

Date: 16' July, 20022
Place: Kolkata

Rashmi garwalla
Name and Signature of Interim Resolution Professional

Registration No IBBIAPA-OOIAP-


